
 आज  भी  ।  -  (व्यवधान) .  -.  .
 मैने  भेजनी  की  बात  नहीं  को  ।  माँ  दखकर
 बताऊंगा  आप  का  ।  हम  हर  एक  आदमी
 की  बात  सुनते हाँ।  मैँ  राब  का  एलाऊ

 करता  हूं।  किस  का  हलाऊ  नहीं  किया,
 यह  बताइए |
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 PAPERS  LAID  ON  THE  TABLE

 REVIEW  ON  AND  aau  REPORT  OF
 Perro-CHEMICALS  CORPORATION  LTD,  FOR

 1981-82,

 THE  MINISTER OF  ENERGY  (SHRI

 द
 ।.  ऑ।  SHANKAR):  1  beg  to  lay  on

 KARTIKA ।  1904  (SAKA)  ‘Papers  Laid  294

 the  Table  a  copy  each  of  the  following
 papers  [id  and  English  versions)
 under  sub-section  (1)  of  section  619A
 of  the  Companies  Act,  1956:—

 (1)  Review  by  the  Government  on
 the  working  of  the  Indian  २e0-
 chemical,  Corporation  Limited,
 for  the  year  1981-82,

 (2)  Annual  Report  of  ४०  rian
 Petrochemicals  Corporation  1

 mited,  for  the  year  1981-82  along
 with  the  Audited  Accounts  and
 the  comments  of  the  Comptroller
 and  Auditor  General  thereon.

 [Placed  in  Library,  See  1e.  tr-  5570/.
 82].

 STATEMENT  ON  THE  ‘NATIONAL
 HEALTH  POLICY’

 THE  MINISTER  OF  ENERGY  (SHRI
 ।.  SHIV  SHANKAR:  On  behalf  of  Shri
 छि,  Shankaramand:  I  beg  (0  lay  on  the
 Table  a  statement  (Hindi  and  English
 versions)  on  the  ‘National  Health  Policy.’
 [Placed  in  Library.  See  No,  LT—5571/
 82].

 COINAGE  (STANDARD  WEIGHT  AND  न
 MEDY  OF  THE  COMMEMORATIVE  COINS  OF
 ONE  HUNDRED  RUPEES,  TEN  RUPEES,
 TWENTY-FIVE  PAISE  AND  TEN  PAISE  FOR
 IX  5187.0  onee  DELHI  1982)  RULES,
 1982  a  NOTIFICATION  UNDER  CENTRAL
 70% ४ ७4-12  RULES,  1944,

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY.  OF  FINANCE  (SHRI  1.
 NARDHANA  POOJARY):  On  behalf  of
 Shri  Pattabhi  Rama  Rao:  ।  we8  to  lay
 on  the  Table,

 (1)  A  copy  of  the  Coinage  (Stand-
 ard  Weight  and  Remedy  of  the  Com-
 memorative  Coins  of  one  Hundred

 , हि 10665,  Ten  Rupees,  Twenty-Five  Paise
 and  Ten  paise  for  IX  Asian  Games
 Delhi  1982)  Rules,  1982  (Hindi  and.
 English  versions)  published  in  Notifi-
 cation  No.  9०.  724(E)  in  Gazette  of
 India  dated  the  1  October,  1982
 under  sub-section  (3)  of  section  21  of
 the  Coinage  Act.  1906.
 [Placed  in  Library.  See  No.  LT—5572/

 82].


